Sl
No.

10

Case

Type

CO

(610)

Cco

Cco

CPAN

CRM (A)

CRM (A)

CRM(M)

CRM(M)

CRM(M)

Filing No.

4372/2025

4384/2025

4385/2025

4393/2025

2049/2025

4294/2025

4297/2025

2744/2025

2748/2025

2753/2025

Calcutta High Court (Appellate Side)

Defective Report ~~ with Scrutiny date From 10-12-2025 To 10-12-2025~All rows are shown

Name of Petitioner

SHYAMALI TRIPATHI AND ORS
Mobile:9831939872

Email: TARASANKARSAMANTA@GMAIL.COM

CHHAYA DAS AND ORS.
Mobile:9830030278
Email:SIVAGHOSE@GMAIL.COM

JASWANT KAUR BEDI AND ORS.
Mobile:9830030278
Email:SIVAGHOSE@GMAIL.COM

PABITRA KUMAR KUNDU AND ANR.
Mobile:8100496909

Email:ADVSAYANCHATTOPADHYAY @GMAIL.COM

BIDYUT KUAMR SARDAR
Mobile:9038578141
Email:PRANATIDAS23@GMAIL.COM

PALASH ROY
Mobile:9874210030
Email:JEENIARUDRA6078@GMAIL.COM

RAKIB HOSSAIN
Mobile:9064405485
Email:SOURATAS10@GMAIL.COM

JENNATON BIBI
Mobile:9903458035
Email:MONDALSANDIP571@GMAIL.COM

SARDAR KHAN @ JAHANGIR
Mobile:9875639328
Email:DIAKANJILAL@GMAIL.COM

MILON MUKHERJEE
Mobile:9064469199
Email:MANOJITDEBNATH.IN@GMAIL.COM

Name of
Learned
Advocate
TARASANKAR
SAMANTA

SIVA PRASAD
GHOSE

SIVA PRASAD
GHOSE

AYANAVA
ACHARYA

PRANATI DAS

JEENIA RUDRA

SOURAT NANDY

SANDIP KUMAR
MONDAL

DISHANI
KANJILAL

MANOJIT
DEBNATH

Compliance

By Date

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

List of Defect(s)

LOGO NOT FOUND

REQUIRED ADVOCATE SIGNATURE ON
PRESENTATION FORM.

REQUIRED COMMISSIONER SIGN.

REQUIRED RESPONDENT SERIAL NO. AND PIN.

LISTING DATE NOT FOUND

1) ... MADE RESPONDENT NO. TWO

( COMPLAINANT)...

2) ... COMPLAINANT IDENTITY DISCLOSED AT
PETITION

1) ... CLARIFICATION NEEDED REGARDING CMC
NO. AT PARAGRAPH ONE ( YEAR)....

WRONG DECLARATION IN 1ST PARA

SIGNATURE OF LD ADVOCATE IS REQUIRED ON
THE LETTER ADDRESSED TO LD PP.

SUPPRESSION OF PREVIOUS REJECTIONS VIDE
CRM (DB)/1377/2024, CRM (DB)/4131/2024
BEFORE THE HONBLE HIGH COURT



Sl
No.

11

12

13

14

15

16

17

18

19

20

21

22

Case
Type

CRM(M)

CRM(M)
CRM

(NDPS)

CRM

(NDPS)

CRM(R)

CRR

WPA

WPA

WPA

WPA

WPA

WPA

Filing No.

2754/2025

2763/2025

1657/2025

1659/2025

167/2025

5343/2025

28211/2025

28212/2025

28244/2025

28339/2025

28362/2025

28365/2025

Name of Petitioner

IMRAN KHAN @ MUNNA KHAN
Mobile:9830203428
Email:NAVANILDE@GMAIL.COM

SUDIPTA DAS
Mobile:9002104364
Email:PALASHBEPARI@GMAIL.COM

RAVI KUMAR
Mobile:9434057837
Email:SM.ADV990@GMAIL.COM

ABDUL GAFFAR
Mobile:9775667272
Email:ADVANISURHC@GMAIL.COM

RITA MONDAL AND ANR.
Mobile:6289529204
Email:KAUSIKIBOSE7 @GMAIL.COM

NEHA KUMARI SINGH
Mobile:9088016203
Email:PRAKASHOMO007@GMAIL.COM

OMKESWAR RAO
Mobile:9289940124
Email:HARCHOWDHURYRANJAN@GMAIL.COM

MUSTAFA FARID HUSSAIN LASKAR
Mobile:8777827319
Email:HQ.SKLEGAL@ICLOUD.COM

SUVANKAR PEKUA
Mobile:9051419091
Email:SUSMITABASU1976@GMAIL.COM

RANJIT KUMAR DAS
Mobile:7550832297
Email:ADVOCATE.SUBRATASAHA@GMAIL.COM

SUBARNA DAS
Mobile:9038360512
Email:DEBDEBIROY @GMAIL.COM

BIPUL JANA AND ORS.

Name of
Learned
Advocate

MONAMI
MUKHERJEE

PALASH BAPARI

PRABIR
MAJUMDER

ANISUR
RAHMAN

KAUSIKI BOSE

OM PRAKASH
PRASAD

RANAJANA
CHOUDHURY

SHAGUFTA
KAINAT KHAN

SUSMITA DEY
(BASU)
SUBRATA SAHA

DEBAYAN ROY

DEVRANJAN DAS

Compliance

By Date

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

08-01-2026

List of Defect(s)

AS PER STATEMENT IN PARA 12, V.G. SUBMITTED
IN HER STATEMENT THAT SHE AND PETITIONER
GOT MARRIED. SO NECESSARY STEPS NEED TO BE
TAKEN TO HIDE PETITIONER AND HIS RELATIVES
IDENTITY

INCOMPLETE HIGH COURT REJECTION DETAILS IN
PARA 1

CRM(NDPS) 709/2025, MENTIONED IN 1ST PARA,
NOT MOVED BY CURRENT PETITIONER

P.S. CASE NO MENTIONED IN PETITION NOT
MATCHING WITH CERTIFIED COPY

B.G.R. CASE NO MENTIONED IN PETITION NOT
MATCHING WITH CERTIFIED COPY OF LD. TRIAL
COURT

PIN NO. OF RESPONDENT NO. 2 IS MISSING

HONBLE CHEIF JUSTICE NAME SPELLED WRONG.

FILE FORMAT IS WRONG.

ADV SIGNATURE MISSING IN FORM A

LOGO ABSENT

SUB. CAT. CODE WRONG

SUB. CAT. CODE. WRONG



Sl Case Filing No.
No. Type

Name of Petitioner

Name of
Learned

Compliance
By Date

List of Defect(s)

23 WPA 28370/2025

24 WPA 28379/2025

25  WPA 28382/2025

26 WPA 28389/2025

Printed On 11-12-2025

Mobile:8670762449
Email:DEVRANJAN.ADVT@GMAIL.COM

ANITA SARKAR AND ANR.
Mobile:8240204211
Email:ADVSOURODEEPSINGHA79@GMAIL.COM

ST. AGNES SCHOOL AND ORS.
Mobile: 7278791838
Email: ADVOCATE.KAKALI@GMAIL.COM

SYROK MANAGEMENT PRIVATE LIMITED AND
ORS.

Mobile:9432122803
Email:SAPTARSHIKUNDU@GMAIL.COM

ASIT KUMAR PAL
Mobile:8017163402
Email: SUMALYA7688@GMAIL.COM

Advocate

SOURODEEP

SINGHA

KAKALI DAS
CHAKRABORTY

SAPTARSHI
KUMAR KUNDU

SUMALYA
CHAKRABORTY

08-01-2026

08-01-2026

08-01-2026

08-01-2026

RESPONDENT 1,2 DISTRICT MISSING

SUB. CAT CODE WRONG

PETITIONER 1 PINCODE,4 DISTRICT,RESPONDENT
2 ADDRESS MISSING

RESPONDENT ADDRESS MISSING



